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Present - Hon'ble Mrs. Bidisha Bénerje_e, Judicial Member -

Hon'ble Mr. R. Bandyopadhyay, Administrative Member

GOUTAM KUMAR CHATTERJEE

| vs.
UNION OF INDIA & ORS.

For the applicants ~ : Mr. K. Sarkar, counsel

For the resp.ondénts : None |

ORDER

 Per Mrs. B. Banerjee, J.M.

Heard Id. counsel for the applicant.

2. We find that the contempt petition is not maintain-ab’le since no

mahdatory instruction Was given .to the respondents in this matter. As |

such, the contempt petition is dismissed. The applicant is given liberty to

- fileafresh O.A, if he is otherwise aggrieved.
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